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Reservation quota in services

3921. SHRI R L. KUREEL: Will 
the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether the reservation quota 
in services is being considered on the 
basis of census of 1961 or 1971;

(b) if on the basis of 1961, why it 
is SO;

(c} who is trying not to implement 
o> he basis of census of 1971; and

(d) what action Government pro
pose to take against such officers, who 
are bottleneck in the progress of 
SC/ST by not implementing it?

TIIE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL (a) 
The existing percentage of reserva
tion prescribed for Scheduled Castes 
and Scheduled Tribes in recruitment 
on an all India basis as well as in 
recruitment on regional or local basis 
are already based on the percentage 
of population of Scheduled Castes and 
Scheduled Tribes to the total popula
tion according to the 1971 Census.

(b) to (d). Do not arise.

Grievances made by C.SAO.
Employees Union

3922 SHRI BHAGAT RAM: Will
the Minister of SCIENCE AND 
TECHNOLOGY be pleased to refer to 
the replies given to Unstarred Ques
tion No 5139 on 27th July, 1977 and 
Starred Question No. 315 on the 7th 
December, 1977 regarding relay fast 
by Union Leaders of Central Scienti
fic Instruments Organisation, Chandi
garh, and state:

(a) whether he is aware that even 
after his assurance given in Lok 
Sabha on the 27th July, 1977 and 7th 
December, 1977, nothing has been 
settled in regard to the grievances 
made by the CSIO Employees’ Union; 
and

(b) the steps Government 
to take in this matter?

propose

THE PRIME MINISTER (SHRI 
MORARJI DESAI): (a) The decisions 
taken in regard to the grievances of 
the employees of Central Scientific 
Instruments Organisation (CSIO) have 
been implemented by the Organisa
tion.

(b) Does not arise.




